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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

NEW DELHI

ORIGINAL APPLICATION NO. 350 OF 2024

IN THE MATTER OF
Amit Kumar &Anr. Applicants
VERSUS
Union of India & Ors. .. Respondents
INDEX
S. No. Particulars Pg. No.
1. Applicants’ Submission in Response to the Reply of 2-4

the Respondent Nos. 11, 12, and 13

2. Annexure R-1 (colly): Copy of the news article 5-8

showing the impact of illegal gravel mining and

encroachment activities in Krishnawati riverbed in the

Mahendrgarh district of Haryana

Filed by:

Applicant

Amit Kumar
Dated: 01.10.2024
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

NEW DELHI

ORIGINAL APPLICATION NO. 350 OF 2024

IN THE MATTER OF
Amit Kumar &Aar. Applicants
VERSUS

Union of India & Ors. ... Respondents

Applicants’ Submission in Respouse to Reply of Respondent Nos. 11, 12, and 13

MOST RESPECTFULLY SHOWETH:

1. That the above-captioned Original Application (OA) has been preferred before
this Hon’ble Tribunal concerning the degradation of the Kasawati/Krishnawati
River due to illegal mining/stone-crushing activities and environmental
encroachments in both the Neem Ka Thana district of Rajasthan and the
Mahendragarh district of Haryana.

2. That the Respondent Nos. 11, 12, and 13 submitted their reply dated 01.10.2024
to the Original Application, wherein the Respondent Nos. 11, 12, and 13 have
denied responsibility for the degradation of the river, attributing the
environmental issues to the lack of water flow from Rajasthan and claiming that
there are no illegal activities within Haryana’s jurisdiction. This submission,
however, overlooks several important factors related to the responsibilities of the
Respondent Nos. 11, 12, and 13 and the ongoing environmental damage to the
river within their jurisdiction.

3. That the claim of Respondent Nos. 11, 12, and 13 that the primary cause of the
environmental degradation of the Krishnawati River within Haryana is the lack of
water flow from Rajasthan due to the construction of check dams is noted.
However, this does not absolve the Respondents from their responsibility to

regulate and prevent illegal mining and encroachments within its own jurisdiction.
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It is submitted here that the environmental degradation of the Krishnawati River
in the Mahendragarh district is not merely the result of upstream actions but also
due to the illegal stone-crushing activities and other violations occurring within
Haryana's territory, which the Respondents have failed to address.

Copy of the news article showing the impact of illegal gravel mining and
encroachment activities in Krishnawati riverbed in the Mahendrgarh district of
Haryana are annexed as Annexure R-1 (colly).

It is submitted that the groundwater depletion in the Mahendragarh district is a
significant concern, worsened by the illegal mining and stone-crushing operations.
Despite the water scarcity issues, the Respondent No. 11, 12, and 13 have not
taken concrete steps to prevent further over-extraction of groundwater or to
regulate the water usage of industries operating in the area, contributing to the
environmental degradation of the river and the surrounding ecosystems, and is in
direct violation of the provisions of the Haryana Water Resources (Conservation,
Regulation and Management) Authority Act, 2020.

That the Water (Prevention and Control of Pollution) Act, 1974, and the
Environment (Protection) Act, 1986 impose an obligation on the State Pollution
Control Boards and other authorities to prevent and control environmental
degradation, including illegal activities that adversely impact water bodies such as

the Krishnawati River.

PARAWISE REPLY:

That the contents of Para 1 and 2 are a matter of fact, hence no response is
required.

That in response to the content of Para 3, it is respectfully submitted that while
the construction of check dams by Rajasthan may have reduced water flow,
attributing the complete lack of flow in Mahendragarh solely to this is misleading.
The illegal mining and encroachments within Respondent No. 11, 12, and 13’s
jurisdiction are significant contributors to the obstruction of the river’s flow and
environmental degradation. The Respondent No. 11, 12, and 13 remains

responsible for regulating these activities, regardless of upstream actions.
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8. That in response to the content of Para 4, it is submitted that while the claims
that no water flow is received from Rajasthan, the revival efforts by releasing
excess canal water during the rainy season are insufficient and sporadic at best.
These temporary measures do not address the long-term ecological degradation
caused by illegal mining and encroachments on the Krishnawati river. Under the
Environment (Protection) Act, 1986, the Respondents are required to undertake
sustainable measures for the preservation and revival of the river ecosystem,

which has not been adequately pursued.

9. That in response to the content of Para 5, it is respectfully submitted that while
the District Administration Mahendergarh claims to be taking steps for the
rehabilitation and revival of the Krishnawati River, there is no material evidence
on record provided with details of such actions taken by the respondent to

substantiate these claims before this Hon’ble Tribunal.

Hence, the applicant respectfully prays that this Hon'ble Tribunal kindly take the
applicant’s response on record and pass any further orders or directions as may be

deemed just and appropriate in the interest of justice.
Filed by:

Applicant

Amit Kumar
Dated: 01.10.2024
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Annexure R-1 (colly)
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ST FoRT G & FTHICT T ST 53T Jfodser
rorer omf, AT ATeRt: FTad! At Afed T T Wdl N 37dY goidl T 7 IR Uhs @ ol o
TTHIOT BT ST fdheT ST §3T &1 37dY IOkt gelTs H ol aTgd dof TTfd A T1id b 77 IR 4 [oRd 81 S0
gner T 370201 AT Igdl 2| UTHIUT ATIOhAT bl S IR fRIbrId o gob &1 wifchd 3gr T8l @t urdT
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I W & JoRT AT P goic BId ST ¥E &
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AR ST &F | ToRT T BXd o1 599 HAAT & 2R I ST8T SiTet! STHaR SO 38d &1 a8l Ma & 3R I
et aTet o) bl 3TTaTST § UTHIOT ITd Bl W o P i 78] of UTIR 2| THTIT H IRd BId 37T Goi
TTiaT & ATHIOT 3 B! FHA F BT Bd 37138 8| UTHITT fAbrad die HIH fiet deb Ht g | eifesT
37 3dY IoRt W bl AT I foTd T8 fiet a1

& U & gV 81 FET AR B 1ol IoRT AT I ebel arg FAdberd 21 Wl deb ol T Uge & A
DI PV AT fH R Hebe @eT &l T 8| ifchd TS BRaTs bl a1d bl STy df {90 gfeid &1 31dy qort
AT B &b Toig 7! H G- AR I8dl &1 a9 d T 11T Bl BRATS 31T 7107 8 7o 377 I8! &
SR Tafv € o ATfoeat 7 gfeiy df AR & fAy STTe-SiTe R eT & aTel ey Wl o 1 81 39
gferd & felq Y 31y ot AT W 372l AT AT g1 81 gt~ 319 FoRT G B drell W
gfei Pl U1 ToR &1 9 AR 72 o HITAT R G ¥E &1 & W B! Wt Ied W 3rd wifdfafera oy
Y- a1 far Stre|
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Link to access online:
https://www.jagran.com/haryana/mahendragarh-illegal-gravel-mining-makes-it-difficult-for-village
rs-to-live-20964355.html
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Hindi News > Haryana > Mahendragarh/Narnaul News > W2IEfeh HhIRaTS ThRT TIferd, Fomaedt & srde
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g TAT| HAfeehRieT Midl H ISt T a1 g3 &1 IO A Faran & e 3 @re &
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Link to access online:
https://www.amarujala.com/haryana/mahendragarh-narnaul/91499794404-mahendragarh-narna
ul-news
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314 3 gorft @ A B Y8 faq
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Link to access online: https://www.jagran.com/haryana/mahendragarh-13995319.html
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